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BEFORE THE REG STRAR M A. SAYEED

Petition(s) for Special Leave to Appeal (G vil) No(s).5755-5756/2012

U P. PANDI T DEEN DAYAL UPADHAYA VETERI NA Petitioner(s)
VERSUS
S. M COLLEGE VETERI NARY SC. & AN. RES. &ORS. Respondent ('s)

(Wth prayer for interimrelief and office report)
Dat e: 04/01/2013 These Petitions were called on for hearing today.

For Petitioner(s)
M. Bijan Kumar Ghosh, Adv.

For Respondent (s)
M. Abasdi V., Adv.
M. Navin Prakash, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Respondent Nos.1 to 3 are reported to be duly and properly served
t hrough dasti but none appear ed.

Respondent No. 4 has already filed counter affidavit on record.

No further steps are required.

The matter be processed for listing before the Hon' ble Court, as per
rul es.
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